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Availability of Drinking Water in Rural
Areas

469. SHRI IQBAL SINGH: Will the
Minister of RURAL AREAS AND EM-
PLOYMENT be pleased to state:

(a) what are the details of steps taken
by Government to make drinking water
availability in rral areas in different
States of the country under the Minimum
Meeds Project; and

(b) the targets fixed for this purposc:

THE MINISTER OF STATE IN THE
MINISTRY OF RURAL AREAS AND
EMPLOYMENT (SHRI1 CHAN-
DRADEO PRASAD VARMA):
(a) Safe drinking water facilities are be-
ing provided to “Not Covered” and “Par-
tially Covered” habitation under the Nor-
mal Plan Programune of Rajiv Gandhi
National Drinking Water Mission. and
State Sector MNP. For this purpose, the
States/Union Territories have been re-
quested to formulate and implement the
action plans. Necessary funds are being
provided to the States/UTs under Accel-
erated Rural Water Supply Programme in
addition to their State Plan Funds.

(b) the target fixed for 1996-97 is to
cover 86985 habitations with safe drinking
water facilities.



